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554. SHRI F. JI. MOHSJN; Will the 
. Miliister of HOME A'FFIARS be pleased 
to refer to the Teply given to Utist~rred 
Question No. 1540 on 13 October, 1982 
Re: levy Of property tax for MIG Flat 
in West Zone by DMC and state: 

(a) whether the issue regarding the 
levy of Property and otb r Taxes from 
the second allottees of the DDA's MIG 
flatS in J anakpilii. who are deemed to be 
fir&t allottees so far as the allotment to 
them is concerned, fOr the period perior 
to their 'being handed over possession ot 
the fiats by the DDA bas since been sorted 
out; 

(b) if so, the outcome thereof and th" 
steps taken to with draw all the illegal ~nd 
tlnjustified claims made by the D.M.C. 
ag81b'st this cws bf allottees: 

(C) if not, the difficulties which lie in 
the way of the Government in conven-
ing an inter-ministerial/lnter-departmental 
meeting to thrash out this long-standing 
ptoblem once for all and save the help-
I allott.ees from the harassment being 
caused to them by the D. M. C.; and 

(d) how Government propo. e to sort 
out this matter? 

TH lISTER OF STATE IN TH 
MI STRY OF HOME AI:FAIRS (SHRl 
P. VENKATASUBBAIA'PI): (a) to 
. ). the unicipal Corporati?D C?f D:Jhi 

h reported that this matter )s shU belDg 
finalised in con ultatioD with the Delhi 

elopment Authority. 
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555. SHRI \ IRDA RAM PHUL Ae 
RIYA: Will the Minister of STEEL AND 
MINES tie ,plea cd to 

(a) the detail of income to Gover -
ment from the mineral produced in Jal-
ore anll Sirohj distri of Raja than dur-
ing 1982-83; and 

(b) the income likely to be accrued in -
1983-84J1 

THE ¥iNISTER OF STATE OF TIm 
MINIsT Y OF S'ffiEL AND MoIU.~"''''''' 
(SHRI N. K. P. SALVE): (a) and ( ). 
According to the information furnished 
by the Government of Rajasthan the in-
come from minerals produced in J alor 
and 'Srrolii Districts during the years of 
1982-83 an 1983-84 i expected to be 
about Rs. 16.00 lacs and R. 18.00 lac 
re pectively. 
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